Name of the corporate debtor: Ramakrishna Housing Private Limited;

Annexure -5

Date of commencement of CIRP 28th October, 2022;

List of creditors as on: 14th November, 2022;

List of operational creditors (Workmen)

(Amount in%)
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For Ramakrishna Housing Private Limited
Digitally signed by
pa rt h dasSa rat parthasarathy sriram

hy sriram Date: 2023.01.13

14:50:39 +05'30'
Sriram Parthasarathy

Interim Resolution Professional
IP.No: IBBI/IPA-002/IP/N00292/2017/2018/10895
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